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THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI); When the Special Mention was 
made by Mr. Sahu, he was not there. Because 
it is very important, I allowed hira.  

 

STATEMENT BY MINISTER 

Explaining the Circumstances which had 
Necessitated Immediate Legislation by the 
Bharat Petroleum Corporation Limited 
(Determination of Conditions of Service of 
Employees) Ordinance, 1988  (No. 6 of 
1988) 

THE MINISTER, OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI BRAHM DUTT): 
Sir, I beg to lay on the Table a statement (in 
English and. Hindi) explaining the 
circumstances ' which had necessitated 
immediate legislation by the Bharat 
Petroleum Corporation Limited 
(Determination of Conditions of Service of 
Employees) Ordinance, 1988 (No. 6 of 
1988). [Placed in Library.   See No.  LT-
6402/88] 

I. STATUTORY RESOLUTION SEEKING 
DISAPPROVAL OF THE BHA- -RAT 

PETROLEUM CORPORATION 
LIMITED (DETERMINATION OF 
CONDITION'S OF SERVICE OF 

EMPLOYEES) ORDINANCE, 1988 

II. BHARAT PETROLEUM    CORPO-
RATION     LIMITED     (DETERMINA-
TION OF CONDITIONS OF SERVICE 

OF EMPLOYEES)    BDX, 1988 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI BRAHM DUTT); 
Sir, let me move... (Interruptions) 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI); Let him move and speak. After he 
speaks you can move and speak. Then they 
will be discussed together. 

SHRI SUKOMAL SEN (West Bengal): Sir, 
the Treasury Benches are empty. What is the 
matter?.. .(Interruptions). 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): Are you insisting? I don't think you 

are. 
SHRI SUKOMAL SEN: Sir, you will see 

that at least some Members of the Treasury 
Benches are present. It looks very odd. It does 
not look like a working Government... 
(Interruptions) Only two junior Ministers are 

there. 


